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INTRODUCTION 

1 

S 

. 1. I, the Chairman of the Committece on the welfare of Scheduled 

Castes and Schedule Tribes, having been authorised by the Committee पा 

this behalf, present this report on the grant of various concessions/bene- 

fits to the members belonging to the Scheduled Castes and Scheduled 

Tribes 85 also on their reservation/representation in the services of the 

Industries, Excise and Taxation, Irrigation and Agriculture Departments. 

2. The Committes examined the Administrative Secretaries/the 

representatives of पाठ Industries, Irrigation, Excise and Taxation and 

Agriculture Departments. 

3. A brief record of the proceedings of each meeting has been kept 

separately in the Vidhan Sabha Secretariat. 

4. The Committee places on record its appreciation of the valuable 

assistance given by the Commissioner and Secretary to Government, 

Haryana, Welfare of Scheduled Castes and Backward Classes Dcpart- 

ment and his staffand is thankful to the Heads of Industries, Irrigation, 

Excise and Taxation and Agriculture Departments and their represent- 

atives who appeared before the Committee for oral examination. The 

Committee places on record the commendable services rendered by the 

Secretary, Deputy Secretary and other Secretariat Staff of the Haryana 

Vidhan Sabha to theman their deliberations. 

Chandigarh, 
GAYA LAL 

the 27th March, 1979. CHAIRMAN 

चेक
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REPORT . 

"1. INDUSTRIES DEPARTMENT 

When asked by the Committee to state the action taken by the Govern- 

ment to implement the recommendations contained in the Nineteenth 

Report of the Commissioner for Scheduled Castes and Scheduled Tribes to 

the following effect :- . 

The schemss for the banefit of weaker sections should be so oriented 

that weaker sections are able to derive the maximum benefit out of them. 

It is necessary to liberaliesthe rules aud procedure for grant of loans and 

subsidies. Certain conditions in respect of -grants and loans have already 

been liberalised but we understand they have not been put into effect in 

all cases. The conditions of furnishing security for loans should be relaxed 

in their cases The principle of credit-worthy purpose, should be put into 

practice. 

The depepartment in 15 written reply submitted 85 under :- 

(1) No specific scheme for the benefit of Scheduled castes/Scheduled 

! tribes  exclusively - is implemented by the Industries Department. 

However details of the schemes being implemented or proposed to be 

implemented by the Industries Department which also benefit the 

scheduled castes/scheduled tribes are given under :- 

(a) At present 3 common facility Workshops, 8 Demonstration part- 

ties, 8 C P. Centres, 6 Rural Industrial Development Centres, 2 

Hide Flaying and Carcass Utilisation Centres and one Govern- 

ment Footwear Institute, Rewari are being run which are provi- 

ding training as well as service facilitiesto the persons belonging 

10 Scheduled Castes/Scheduled Tribes. Complete details of these 

centres are given In Annexures—A to E. - N 

(b) For the duration of training courses 1 various training centres 

stipends are being paid to the trainees atthe following rates :- 

For General =~ For S.Cs/S.Ts 

Categories. Categories.' 

(i) Hide Flaying and Carcass Rs. 50/- P.M.  Rs.50/-PM. 

Utilisation Centres. 

(i) Common facility workshops & Rs.30/- P.M. Rs.30/- P.M. 

Demonstration Parties & 

training courses conducted by 

Demonstration Parties. 

(iii) In the traimng Centres other Rs, 40/- PM.  Rs, 45/- P.M. 

than those mentioned in 
(i) and (iiy above. कि
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(ivy व एल Footwear Training Institute, Rewari [00% seats of certificate courses and 60% seats of diploma course are dreserved forthe scheduled castes and scheduled tribes candi 
ates. «न ह प्न +. 

The Department of Industries, Haryana grants-loans to the Small Scale Units for construction of factory building, purchase of machi- nery and working capitel under the State Aid to. Industries Act, 1935, under the provisions of Rule 7 (O & () of the State ‘Aid to Industires Rules, 1936, 10805. upto Rs. 2000/~ in an indi- vidual case can be- granted to the Scheduled Castes, having re- gard to the training and experience of the applicant and actual engagement in his trade after executing personal bond without the production of any surety. ’ 

' Inthe year 1975.76, 277 members of Scheduled Castes and Schedu- Tribes were provided Financial assistance to the tune of Rs. 2 lacs in the shape of loans and subsidy under the State Aid to- Industries Act, 1935 and under the various schemes being imple- mented- by ‘the Industries Department. . * व 
Asa result of the grant of above incentives and facilities in ‘the’ ycar 1975-76, 314 persons belonging to Scheduled Castes/Scheduled Tribes were able to run their ancestral trades successfully. 

' Apart from this a pilot project has been launched to set up 10 tiny/small industrial units in the villages of each district of the State. Two or more rural entrepreneurs  would join _together to form a partnership concern. None of the partners will have more than 7 standard acres of land in the villages or commercial in- terest in the cities. Whereas one of the partners of the concern should have business background, other members could be ejther from small farmers community or Scheduled Castes community or backward class community. : . 

Prospective entrepreneurs would be financed on the following pattern provided their investment . in the land, building-& mechinery does not exceed Rs. 1-00 lac, 

Financing. Pattern ] - e दा 
Sr. Particulars . - Capital Working No. 

Cost Capital 

1. Loan from Financial Institutions 809 ‘upto 80% viz. banks and Haryana Financial 
, Corporation @,6% P,A. 

rate of interest. 

2. Seed money loan by the Industries 10% upto 10% (in Department @ 49/ P.A. rate of case the bank interest. margin is 9६० 
yond 20%), 

3. Entrepreneur’s Contributjop, 10% Remajnder, 
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. Besides, above incentive like interest subsidy for keeping the éffective 

rate of imterest of the lending institutions at the rate of 69/, training to the 

prospective entrepreneur, where npecessary with a stipend ranging from 150/- 

to Rs. 400/- per month, exemption from octroi, electricity duty, mterest 

free loan in lieu of Inter-State Sales Tax, Price preféerencé in marketing 

etc. are also provided. 

The conditton of furnishing security for loans has been relaxed Under 

the scheme the Entrepreneur(s) willhave to pledge फिट assets to be created 

after obtaiming the loans. 

v 
. 

During the course of oral examination of the departmental repiesen- 

Maintenance | tatives, 1t came to the notice of the Committee that the Roster 

of Roster | which may depict an up-to-date position regarding the 

representation of Scheduled Castesin the services of various departments 

at a glance 17 the prescribed form was not being maintained by the indus- 

tries Department. 

The Committee therefore, recommend to the Government that due 

care should be taken to ensure that it is maintammed m the prescribed 

form 1 future. 

The Committee is dismayed to note that the instructions issued by the 

Reservation of | Secretary (0 Government, Punjab, Schéduléd Castes and 

posts in | Backward Classes Department vide his letter No  4479-4 

Corporations | WGI-66/15019, dated the 25th May, 1966 (Appendix) re- 

garding the reservation in the matter of appointments and promotions in 

sarvices for the members of Scheduled Castes/ Scheduled Tribes and other 

Backward Classes in public sector undertakings and other autonomous 

bodies have not so. for 0650 implemented by the Corporations. The Commi- 

ftee, therefore, would like to know the reasons for not implementing the 

iistructions in letter and spirtt  The responstbility of this lapse therefore, 

fnay 9 fixed under intimation to the Committee. 

The Commuttes further recommend that due care should be taken in 

future to ensure that due representation to the persons belonging to the 

Scheduled Castes is given in the services of these Corporations and there 

should be no deviation in this behalf what so ever. 

Immediate necessary steps be taken to make up the shortfall in services 

of these Corporations and the progress 580 achieved be intimated to the 

Commuttee from time to time. 

In order to hstter the economic lot of the weaker sections of the 

Training cum- { society, the Committee recommend to the Government 

production | (0 formulate comprehensive schemes to set up training- 

Centres | cnm-production centres at suitable places In the 

state in various types of industires as mentioned below दा 

1. Leather working. 

2. ‘Tailoring. 

3, Carpentary and blacksmithy.



Fibre ,and rope making. 
' 
U
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2 - 'Wool Weaving. ' 
6. Drawing and Printing, ' ' ot 7.  Pottery and Clay Work. 

R 8. Handloom Weayvin 8. 

9. C‘Ioth Weaving. 

10.  Rural Arts, Crafts aid Industries, ' T 
11, Retanning and Finishing, . - 

12.  Dolls and Toys (Cloth). 
13. Saree Weaving, 

14. . (806० and Bamboo Work.. 

15. Wooden tools, Toys and Fruil Trays etc. 

16.. Cotton Durrie's,. 

17. ' ' Embroidery and needle work. 

18. Machine and tools training, Turner Training. 
+ (4 There should be two separate win women each in the proposed Centres. With a view ta attract a suff\i,ci.en',t number of tramees. The Commuttee further recommend that 50 rupeesto 

per mensum as a stipend for the period they undertake traming be given, 
- Adéquate hostel facilities may also be provided to the women trainees at nominal charges. 

ः 

2. IRRIGATION DEPARTMENT . 
- "The Gommittee asked the department to C supply ,the summary of recommendations contamed पा the 19th to 21st Re missioner for Scheduled Castes and Scheduled Tribes under Article 338 of the Constitution of Indja in-so-far as they pertaj i 
सबका in its Written reply stated as under:— 

o This does not relate to Irrigation Department, Haryana 85 it js 8 general matter and the Report has not 09860 ' recetved ॥ the Irrigation Department. 

o 
During the oral examination of the departmental representative it was stated verbally that no recommendations relating to [rrigation Department have been made jn the above referred Reports. , | ' प..' .. * : LI 
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The Committee asked the Departmental representative about (16 

Reservation reservations for persons belonging to Scheduled Castes - n 

in various the matter of appointment to class I and वा posts. 

categories 
of posts 

The Departmental representatives stated that 209/ reservation is given 

to them By the Haryana Public Service Commussion 1n the case of direct. . 

recrujtment in class I and Class IT posts. The Government furthér clarified 

that the 209 reservation is given to them in the direct recruitment to T, II, TIL 

and IV posts but reservation n Promotions is given to class III and IV only 

according to the instructions. In case of direct recruitment to class I and II 

posts the seniorty 15 fixed by the Haryana Public Service Commussion. 

The Committee 1s of the view that in all the Government Departments 

the number of persons belonging to Scheduled Castes are less than 20% and 

it is great injustice to them. The Government has not laid down any rule 

for taking action against those appointing authorities who do not follow the 

instructions in letter and spirit The Committee, therefore, recommend that 

the Irrigation Department may ask all the S Es. at circle level to supply the 

information regarding the total number of appointments made by them in 

their circles and the number of appointments made from the persons belong- 

ing to the Scheduled Castes during the year of 1975-76 and 1976-77 and 

1977-78. 

The Commuttee 15 constrained (0 observe that the information sought 

Recruitment at by the Commnuttee has not been supplied-by-the Depart- 

District ment so far. The Committee, therefore, recommend that 

levels there should be some check on the appointing authorities 

at District level so that the quota of 20% Reservation may be fulfilled in the 

recruitment. The Commuittee further recommend that the Chief Engineer 

should check personally the recruitment made at circle levels on ad-hoc basis 

and to ensure that no injustice 1sdone to the members of the Scheduled, 

Castes so that the reserved quota of 20 per cent may be filled up at circle 

levels also 

The Commuttee asked the Trrigation Department to supply to them the 

information regarding the percentage of posts of the total strength of the 

Department including ad-hoc employees held by the Scheduled Castes 1n each 

category of posts and also mn each class of service alongwith the method 

adopted for recruitment/appointment to each category of posts. - 

The Irrigation Department supplied the required information as 

contained in Annexures ‘C’, ‘D’ and ‘DI’ . 

During the course of oral examination it was observed by the Coms= 

mittee that special attention was not paid to recruit/promote the Scheduled 

Castes candidates to wipe out the shortfall pending for the last many years. 

Therefore, the Committee recommend that the Haryana Public Service 

Commission and S S. 5. B, Haryana should supply the informaticn to the 

Government in regard to the applications received fiom the persons belonging 

to the Scheduled Castes, Backward Classes and, Ex-Sesvicemen with  thé 

number of applications rejécted alongwith the reasons thereof before the 

requisition is sent to fill up the posts of the last three years.
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ol The Committee further recommend that hecessary steps ‘iay be (2८201 immediately -by the Government to make up the deficiency or shortfall . in percentage of Scheduled * Castes candidates in various categori|es of: posts. ¢ 
. . कै, The Committee asked the Department to supply the infoermation " Direct appointment appointment | regarding percentage, if any, fixed for appointment by to class दा and promotion and direct appointment to class I and Iil _ M'posts . " posts. " Whether the same; is bewng strigtly adhered to हा not ? if not, the reasons therefor. \ N 

4 N ) f o i, 

The Department in its written evidence stated that’ in case of” class I posts according to the service rules for S D.Os 359 of posts are filled by promotion and 65% by direct recruitment through Haryana Public ‘Service Commission. There 15 no direct recruitment उप the cadre of Superintendents (class 10. No quota has been fixed as yet for appointment by promiotion in “Irrigation Department. In the case of class II posts the service rules are beng strictly complied with. S ८ T 

The Committee recommend to  the Government that in future the Haryana Government should appoint a Scheduled Castes candidate against the first vacant post, as 15 done by the-Punjab Government, 
लग ३ 

The Committee asked the Department to state whether the number .of " The percentage Percentage sweepers/scavengers record separately while w“or_king worked out for out the percentage-of their representation 10 the Irriga- class IV posts | tion Department'and what is the practice at the centre 1Nthis regard. 

The Department in 15 written statement stated that in case of class IV employees, every category has its own cadre i e. separate cadres for peons, daftries, Sweepers etc. etc. ' The vacancies for Scheduled Castes ' are: bging worked out in each category of this class” and recruitment 157 made strictly jn accordance with the Government instructions. ' The practice being followed in the centre is not known to the Department. During thé course of oral examination the Departmental representative gave the details as under:— 

Out of 90 sweepers 10 are nonsscheduled castes, out of 199 sweepers- cum-chowkidars 17 are non-scheduled castes, out of 7 Hostel Sweepers.all are scheduled castes. In this way 27 non-scheduled castes . are appointed out. of 296 posts relating to these categories of posts in the Department. RIS 

+ The Committee desired to know whether the non-scheduled castes persons performed the duties of the sweepers in real sense or' 6६ '' The Department should supply complete information about the duties performed by these non-scheduled castes and about the places where they’ are: appointed at present. ' - A L 

The Committee asked the Department to supply information Tegdrding Qualifications | the qualifications prescribed for ' various posts’ 1n 98, prescribed for Department and the relaxation in \quah'ficationg a‘nfd“‘ag)le various class ~ | etc. 1f any, given to the scheduled castes candidates 31 ng- of posts with the details thereof. ’ AR ' ik 

1 TR Y L P
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The Department in its written evidence supplied the details as 

under :(— 

‘ Class Minimum required qualifications 

I1&1I Degree in Engineering Degree in Engineering 

I 
| 

Clerk ; Matric 

Draftsman Diploma in Draftsmanship - 

Tracer _ Matric 

Daftries Up to 5th class ) 

Stenographers Matric with Stenography 

v No qualification has been prescribed 

The Committee observed that no relaxation 10 qualifications was given 

to the members of scheduled castes though the Government has already 

issued instructions for relaxing the age Iimit of candidates belonging to 

scheduled castes. 
. 

The Committee, therefore, recommend that in future the running 

account of the posts reserved for the scheduled castes may be ‘maintained .in 

place of year-wise accounts which is maintained at present. - ) 

The Committee asked the Department to state the total mnumber of 

posts category-wise advertised or otherwise filled up 

Total Number of during the years 1975-76, 1976-77 and 1977-78 separately 

posts advertised and the number amongst them of those belonging to 

during last scheduled castes appointed on such posts during these 

three years. three years togetherwith their percentage. - 

The Department in its written statement supplied the information '85 

contained in annexure ‘A’ which may be perused. ‘ : 
पे" 

During the oral examination the Departmental representative explained 

that due to non-availability of qualified person belonging to scheduled castes 

for the class II posts of Sub Divisional Officers the reserved quota of reserva- 

tion for scheduled castes i.e. 209 indirect recrutfment remains unfulfilled. 

The Haryana Public Service Commission strictly follows the instructions of 

the Government in this regard at the time of recrurtment made for these 

class II-posts. There is no way-out to make up the shortfall in this category 

unless the requisite number of candidates with prescribed technical qualificatiens 

are available’ from amongst the scheduled castes. T here 15 no reservation in 

promotion for class 1I-posts. 
) 

The Commuittee pointed out the shortfall in reservation for the posts 

of Draftsmen/Tracers-and Peons as shown 1n Annexure ‘A’. The-Committee 

was not satisfied with the oral reply given by the Departmental representatives 

and asked the Department ५0 supply the information in this regard. , Regard- 

ing the shortfall in the posts for sectional officers the Departmental represent- 

ative assured the committee to make good this shortfall.
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‘= - -The committee asked the Department to state whether the vacancies - reserved for the members of scheduled castes which remain Shortfall of per- unfilled because of non-availability of suitable candidates centage in posts are carried forward from year to year, if so, the number of such posts as it stood on 31-3-75, 31-3-76, 31-3-77 and 31-3-78 may 06 stated. , 

The Department in its written statement stated that according to the instructions of the Government posts reserved for schedul‘ed castes are carried forward but due to non-availability of suitable scheduled castes candidates the list stands automat cally cancelled after expiry of period fixed by the Government. 

D’uring the oral examination the Committee raised the point that why these vacancies could not be filled during the period of two years after which the list is cancelled. हर 

vacant posts are. now being filled which could not be filled in the past. The requisition for filling up these vacancies with the number of posts in the Department are being sent to the Haryana Public Services Commission in which out of 24 posts 5 posts have been mentioned as reserved for scheduled castes candidates. For other category of posts the Department assured the Committee that at the time of récruitment to be made in future for these 9०55 it will be kept 1n view that the past vacancies are filled up and the shortfall in the quota is made good. . ) 

दि v 

t . _The Committee asked the Excise and Taxation Department to supply the information regarding the orders of the Government in respect of the 

. The Department with its written statement supplied a copy of the orders of Government in regard to the reservation for scheduled castes (Appendix ‘A’) and stated that these instructions are complied with strictly. 
. During the oral examination the Departmental representative further — — clarified that according to the latest instructions of the Roster Register Government one Roster Register is being maintained for —_—— the direct recruitment and promotion. The recruitment is made according to the policies of the General “Services Branch. ~ The reservation in recruitment for class—III and 1V is maintained in the following order :(— . . . 

Out of 100 posts 4th, 8th, 14th, 28th, 34th, 38th, 42nd, 50th, 64th, 68th: 74th, 78th, 84th, 88th, 92nd and 10078 will be filled up by the Scheduled Castes candidates. The shortfall in class—III posts is due to non-availability of Scheduled Castes candidates. The Department has made every effort to fulfil the quota. The Departmerital representative assured the Committee
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that the shortfall in posts of Accountants will be made-up on priority basis 

if the Scheduled Castes employees fulfil the requisite conditions and have good 

records in service. - 
\/ 

. 

\/\ The Committee recommend that the Government should take suitable 

measures 10 direct the S.S.S.B., Haryana, to hasten the 

steps for recruiting the clerks as required by the various 

Departments to fill up the vacant posts. The Committee 

is constramed to note that the Subordinate Services 

Selection Board, Haryana has not recruited the clerks since the year of 1973 for 

the Excise and Taxation Department as explained by 1ts representative during 

oral examination (Appendix ‘D’.) 

Recruitment of 

Clerks 

The Committee further recommend that the Government should take 

steps to absorb in other Departments the employees working against various 

categories of posts in Property Tax Section under the Excise and Taxation 

Commissioner, Haryana, since the Property Tax has been abolished and those 

employees are working under the Excise and Taxation Commissioner against 

their equivalent vacant posts ता the Department. 
[ — 

4. AGRICULTURE DEPARTMENT 

The Committee asked the Department to supply the summary of 

recommendations contained in 19th, 20th, 21st, 22nd, \/4_" 

Recommendations and 23rd reports issued by the Commissioner for 

contained in the Scheduled Castes and Scheduled Tribes under Article 

various Reports of 338 of Constitution of India in so far as they pertain 

Commissioner for to the Agriculture Department of Haryana State and 
Scheduled Castes the action taken to implement them, . 
and Scheduled 
Tribes. 

The Department in 1ts written statement stated that the recommenda- 

tions contamed in the various Reports issued from time to time by the 

Commissioner for Scheduled Castes and Scheduled Tribes are being imple- 
mented in so far as they relate to the Agriculture Department. 

The committee was not satisfied with the above information however 

during oral examination the matter was further clarified by the Depart- 

mental representative. He explained that the recommendations contained 

पा those Reports relate to Small farmer’s Development Agencies and Marginal 

farmer’s Development Agencies in'which recommendations have been made to 

see how much benefit has been given to the persons belonging to the Scheduled 

Castes and Scheduled Tribes by the schemes run by these Agencies. These’ 

schemes actually relate to फिट Small and Margmal farmers, Agriculture 

labourers and Artisans. But the big farmers and progressive farmers got all 

the benefits due to planning process These Agencies were created during 

the year 1969-70 for 1dentifying the small and marginal farmers, rural agri- 

cultural labourers and artisans so that they may be benefitted by implementa- 

tion of those schemes There is no such column under which it could be 

necessary to indicate the exact number of Scheduled Castes and Scheduled 
Tribes to be benefitted by these schemes. No separate data was required by 

these Agencies to show this position. .In a meeting called by the- concerned
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Centfal Ministry it was stressed in its decisions that these schemes aré: 
sponsored-by- the Centre and it may be identified seprarately that how ‘many, 
number of Scheduled Castes etc. have been benefitted by these schemes. It 
has been decided by all the Chief Executive Officers of our State to show 
separately- the benefits given to the Scheduled Castes under these scheies in 
the- State., , द 

"7". The Committee recommend that the Government may supply a sfate~ 
ment न annotated form showing the recommendations made in these reports 
and the action being taken by the Agriculture Department in that fegard. *- 

+ ते ) R P *y 

_ The Committee asked the agriculture Department to supply the 
Reservations in | information in regard to the following points:— 
the Agriculture . ! 
Départment * ः 

.+ . 80. ;What are the orders of the Government in regard 10 the rese'rvafi‘on‘) 
of quota of Class—II, पा and IV posts for Scheduled Castes. - 

(b) Whether the Government orders for filling up the posts through’ 
direct recruitment, promotion and in ad-hoc recruitment are being complied 
with strictly ? If not, the reasons therefor ? 

CLASS—1 

. 1. The percentage of shortfall of class—I posts reserved for Scheduled 
Castes/Scheduled Tribes persons in the Agriculture Department during the year 
1975-76, 1976-77 and, 1977-78 was 100%. The Department has given the 
reasons , to justify the shortfall that when an advertisement is .made, _the. 
Scheduled Castes candidates are not available in the market for these posts. 

The committee, therefore, would like to know the details of all such’ 
class—I posts i.e. their designations and the qualifications prescribed. _for 
theseposts. 

(i) The dates on which class—I posts were advertised last ? 

(i) What were the qualifications prescribed for these posts ? 

. (i) How many Scheduled Castes and Scheduled Tribes candidates 
applied for the said posts and what were their qualifications ? 

@v) What_is the number of these candidates who were called fo’r" 
' interview and what were their qualificatjons ? . T 

c;L“A_g"lss—’n ही 

The Committee would 8150 like ६0 know :— 

. (i) Whether any advertisement was made to fill the remaining class—II 
posts, 1f so, when ? 1 . T, e 

w+ :fi) What are the reasons for not advertising all the six class—II posts 
e together ? Why only one post was advertised by the Public Seryice 

Commission when six posts were lymg vacant for Seheduled.Castes/ 
o Scheduled Tribes pepsons 7 : ] 
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|| (iiiy How many candidates appeared in the interview 1n response (0 the 
advertisement made by the Commission and how many of them 
fulfilled the requisite qualifications ? 

(iv) What are the details of conditions and qualifications prescribed 
for these class—II posts which are lymg un-filled ? 

CLASS—III 

(1) The commnuttee would further lke to know whether during the 
year 1976-77 and 1977-78 all the class—III posts, for which 
Scheduled Castes/Scheduled Tribes candidates were not available, 
were of technical nature ? If so, give their number and other 
details ie. designations and qualifications prescribed for the 
same. 

() 'Whether any non-techmical class—III post remained as vacant 
doring the period from 1975-76 to 1977-78. If so. why these 
have not been filled up during the period from 1975-76, 1976-77 
and 1977-78 so as to makeup the shortfall of 529/ 

CLASS—1V 

? 

(i) What are the reasons for the shortfall of percentage of class-IV 
employees in  your department when number of Scheduled Caste 
people can easily be available to make up the percentage reserved 
for the Scheduled Castes/Scheduled Tribes people ? 

(v Who 15 responsible for not filling the class-IV posts as a result 
of which that shortfall of percentage increased from 339/ to 409 

, In the year 1976-77 and the shortfall was not made-up m the 
year 1977-78 

o 
““The Agriculture Department पा 1ts written reply stated as under:— 

Replies of ः 
_the Department 

— 

In accordance with the instructions of Goveinment 209, posts aie 
reserved for the Scheduled Castes/Ceheduled Titbess candidates. 

The Government orders {or filling up the posts 1eserved for Scheduled 
Castes/Ccheduled Tribes direct recruitment, promotion and हा. ad-hoc recruit- 
ment are being complied with strictly 

CLASS—I POSTS 

—(‘f)' T4 '0-1975, Date of advertisement 

C'—_fi'lass‘—‘l ' 
Posts 

¥ M. Sc. ता. Agriculture from a recogrised Indian or Foreign 
oo University. 

(a) Five years pracucal éxperience i Agricultural Research or 
. extension after acquiring the mmmimum qualifications. 

(b) Adequate knowledge of Hindi.
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(i) THe in L T T S DA 8 मम जी फायर Vv Tyl N«d?“ (5 - ’ 
(i) The information is not . avajlable jn this, office, and_has’ bee 

asked for from the Haryana JPublic Setvice Commiission: The " 
same will be supplied as 5607 as it'i§ received. 

b SIS A L] कक 6 A AR T '711. 4 २3 IR ्ु 4 ० ग् 
" (iv) 47 candidates, rest of the .information will be supplxe\ on receipt 

from the Haryana Public Service Commission. , 

CLASS—II POSTS o 
पे ; IR RN o ol जज रे TP 3 _ ...र _ रत VT SN YRR A ई दर - 

(-, . The avaethisem‘e_ntqw,as, mad‘cJAb_ the Commission on 12.5,1976 (closing AL < Y 2 
Class-11 date.21-6-76) _for. filling up 24 -posts of. Soil Testing Officers 
Posts in which 5 posts were reserved for Scheduled Castes/Scheduled 
Tribes candidates. - 

-1 

. This information will be supplied on receipt from the Haryana Public’ 
Service Commission. 

.. In the first ‘instance no pos'-tfio_f7 Soil Testing Officer out_of 5 (p‘o'sts 
reserved for scheduled castes was filled. Again. those 0035 were advertised 
by the Commission 1n April, 1978 and only 17 candidatés were  calléd for 
interview for (11056 , 00505. 13.candidates -were selected for.those posts® No 
Scheduled Caste candidate was selected. The remaining,sixth .posts reserved 
for Scheduled Castes (Assistant Geologist) was readvertised by the Commission 
in July, 1978, 

il ~ 

The reconimendation of thé H.P.S.C is still awdited. - 
i ते Assi L 

The qualification and experience for Soil Testing Officer बाते ASsistant __ 
Geologist are given below :— £ 

- 

Soil Testing Officer 

~ 
At least 2nd Class M. Sc. Geology, preferédce will be given : १0 

experienced hands. Adequate knowledge of Hindi. = 

CLASS—III POSTS 

Most of the posts for which Scheduled Castes/Scheduled Tribes 
Class-111 candidates were not available during the years 1976:77 - 
Posts “|and 1977-78, were of technical nature. The nformation: 

regarding details of technical staff and qualificatjons are giyen if Annexiirg 
1X--and III. ' b 

“-. .. The shortfall of 52 % could not : be filled up. due to the reasons as 
stated पा, para I above The Scheduled Castes/Scheduled. Tribes candidates 
were not available for filling up the technical posts dyring the year 1975-76 
ta 97778, ’ 7... 
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€LASS—v POSTS 

The Percentage of shortfall id class-IV employees is not much 85 already 
नस्ल indjcated in‘the meferial supplied relating to reservation 
Class—IV Posts of Scheduled Castes people 1n this Department. The ML Y febe L cldss IV posts 4re mostly filled up by the Sub-Offices of 
thisDepartment. They-have again-been directéd to’adhere to the Govt. instrus 
ctions strictly and make-up the shortfall in this respect. 

The percentage as shown against class—IV posts during the year 1976- 
77 in the metetial“supplied by the ‘Department is* 49 only and not 40% as 
‘if_lnidj’c‘athed in the Jquestionnatre. 

he Committee was not satified with the reply of the Department and AN e —, desired to know the number of Scheduled Castes 
"Numiber of scheduled] employees in the total strength of the Deptt. in class 
castes employees I, I, IIT and IV, the number of posts carried class I, II, III & forward and the shortfall with reasons thereof. 
IV posts. 

. During the oral examination the Departmental representative stated that according to the existing instructions of the Government ~Teservation 
+ 18 20 2 and if Scheduled Castes candidates are not available or there remains 

shortfall then the post 1s re-advertised twice. In that case too, if Scheduled 
Castes candidates are not available then the post is treated as non-reserved 
to be filled by some non-scheduled castes candidate. It 15 very- difficult-for 
ithe” Department to make up the shortfall which has been created by'a “gap of ‘past so many years because the reservation of posts should - not exceed 30% “for Scheduled Castes, Backward Classes and Ex-servicemen 
collectively during a given period. - 

The Departmental representative further clarified that the date pro- 
duced by the Department has been taken from the ‘Haryana Public Service 

~Cominission because ‘for most of the posts mn the Agriculture' Department the mmnimum required qualification is M.Sc. and'B.S¢ पा पा — - 

The Commuttee further asked the Departmental 1epresentative to supply 
the fol'o(wing information 10 respect of class I and II technical and non- 
technical*posts separately for the last three years, ' ' 

(i) the number of posts created, year-wise, with qualifications; 

(i) the number of posts carried forward from previous years; 

(i) the number of persons belonging to Scheduled Castes and Brck- 
ward Classes appointed against these posts ; and . . 
() 

(iv) the number of pos‘s ca'ried forwlard 10 next years ) व कण कर्नल T R व - . 

And 85 for class IIT and IV categories of posts, where reservation in 
direct recruitment and promotion is provided, the Committee w. uld like 
to have the following information for the last three years in respect of d rect 

“'rectliitment and‘in‘promotions separately, yearswise. " 
दिस A 0 6 दि सा जि, o b टी e AR 

-
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(i) the number of posts created year-wise, with qualifications. 

(1) the number of posts carried forward from previous years; 

(1)) the number of persons belonging to Scheduled Castes and Back- 
ward Classes appointed against these posts, 

(iv) the reasons for shortfall, 1f any; and 

(V) the number of posts carried forward to the next years. 

The committee further recommend that the Government should take 
steps for imparting training and education to the members of the Scheduled 
Castes and Badkward Classes 80 that suitable candidatet belonging to these 
castes may be available for the posts and shortfall 1n reservation may be 
made up. : 

GENERAL RECOMMENDATIONS . 

The Committee feel that Government may not relax the academic 
qualifcations for the posts reserved for the persons 

Relaxation in belonging to scheduled castes but the conditions of 
Experience experience required for 106, posts should be relaxed for 

the scheduled castes/scheduled triber candidates. 

The Committee recommend with concern that excesses committed to 
————————— the persons belonging to scheduled castes in respect of 
Excesses in ad-hoc appointments by various Departments of the 
Recruitment Government should not be repeated 1n future The Govt 

should be wigilant to cheek such excesses wherever 
these are committed. 

During its visit to the Jammu and Kashmir State and the discussions 
held there, the Committee was informed that the Social 
Welfare Department of that State was running Ashram 
Schools with the following staff :— 

Ashram Schools 

Name of post _ Grade (Rs.) 

One Superintendent ' 280-520 

One Residential Teacher 220-430 

One Junior Assistant 200-320 

Cooks 180-250 

Orderly " 180-250 

where children were provided with free clothing, boarding and lodging 
facildltes. The approximate expenditure on diet per student was Rs. 2.75 paise 
per day. 

. The Committee reccommend that the Governmeht may consider the 
desirability of setting up Ashram Schools, 85 run by the Jammu and Kashmir
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State, in the State for the children of Scheduled Castes/Backward Classes persons and the steps taken 1n this behalf be ntimated to the Committee, 

PROVIDING JEEPS TO DISTRICT SOCIAL 
WELFARE OFFICERS 

The Committee feels that the District Social Welfare Officers al limes are unable to discharge their duties effectively because they are handicapped for want of suitable conveyance at their disposal. ) 

The Committee, therefore, recommend that the Government may consi- der the desirability of providing jeeps to the District Social Welfare Officers 85 it would go along way in the effective discharge of their duties more promptly and thus adding to their efficiency. 

INCENTIVES FOR INTBR CASTE MARRIAGES, 

The Committee feel that m order to encourage social integration amon the various sections of the scheduled castes themselves and among the scheduled castes and other sections of the society, the Government may con- sider the desirability of providing incentives पा the shape of financial grant/ assistance and preference पा. the matter of employment to a boy belonging to one of the castes contained in the ““Schedule” and likewise to a caste Hindu boy who marries a scheduled caste girl and vice-versa. For example, if a Balmiki boy marries a Chamar, Dhanak, Khatik etc. girl or vice-versa and a caste Hindu boy marries a scheduled castes girl, he should छ6 given such an incentive both in the matter of appoint ment and other suitable financial grant/assistance. 

RESERVATION IN SERVICES AND POSTS IN PUBLIC SECTOR UNDERTAKINGS LOCAL BODIES AND OTHER 
STATUTORY ORGANISATIONS. 

The Public Sector undertakings/statutory bodies get a substantial money in the shape of loans and grants from State Government. The employees working there पा are governed by more favourable conditions of service than the Government Officials. . 

The Committee feel that by and large the reservation policy as Iaid down by the Government 1s not being followed by the Public Sector under- takings and other Autonomous bodies in the State. Keeping in view the overall very low representation of Scheduled Castes 1 these bodies, the Comnmittee. are constrained to draw an irresistable conclusion that it is, in fact, a negation of employment opportunities to the weaker section of the society viz.. Scheduled Castes. 

The Government should ensure that reservation policy as laid down by it should be foliowed strictly पा. letter and spirit by all Public Sector Undertakings and autonomous bodies. To achieve the object पा view, all hurdles including the legal ones, 1f any, be removed expeditiously by making stitable provisions in the relevant statutes or Articles of Association of ‘the respective 90065, 
o
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- का दा ई Committes recommend पा representation of persors mb‘,elonlfizi_é.%*'5 the Scheduled Castes and Scheduléd Tribes in'“various, ,C_Jo"drgog_‘atio‘mns Attory 
bodies in the State bé raiséd to 30°psrcent fill चीड backlog की resstved  vacan- 

Generally the argument which is advanced for filling the various types of 
posts resérved for the Scheduled Castes and Scheduled Tflribes is as पाठ — . P e 9 3 3z इन की 2 - सर्प ना कसा पुर राई «रा 

. , - रिपि० suitable.Scheduled Castes candidate was found eligible/available नण 
this post.” e T T कि पद e Mg Y ० ey 2 

The Committee hold cHis . stereotyped argument gs unfenable. The 
- qualifications prescribed for various posts, excepting sugh posts 85 require 
opre  high technical known how, be. suitably “relaxed in .the _¢ase of 
schediled castes“candidates. ) i 

The Committee recommend that no post reserved for this section of society 
be filled by.a Person ofhierifian a Schediiléd ‘Caste Tl 2 non-objection Certi- 
ficate is obtained from the appropriate authority. 

© g . ४ - 

ASSOCIATION OF DISTRICT SOCIAL WELFARE. OFEICERS 
oWITH THE AGENCIES ENGAGED,IN PROYVIDING PUCCA 

;HOUSLS :TO.THE HARIJANS. ~ * 

-The-Committee appreciate the various steps being taken by the Govern- 
-ment .to provide pucca houses to théweaker section of the'society, flamely, 
-scheduled castes. - . A NS N A Y 

The Commiuttee feel that the interests of this section of society would., be 
more safeguarded, 1 the District Social Welfare Officers are also associated 
with the various agencies engaged in the taking up of projects for providing 
pucci ’ho»u"s»e's tofls’uch‘_'qc"laflss" o'f"s‘vo"ciet’y."’“" e T डर शक पा ot 

FREE LEGAL AID CELLS 

nThe Committee feelthat the services of ,the, free_ legal aid gells are,not 
«.being generally availed_ of by,,the persons belonging. to. scheduled castes, for 
whom these are meant. : : T 

~ 

.;;Withr. ayiew.to achievethe object in,view and tomake, this_scheme more 
wsuccessful-and purposeful, the Committee recommend that :— . g ' 

. 1. : There_should .be_no . limit .of income. for availing of.this facility .and 
. .the limit prescribed; if .any,,shauld be abolished- as it-is uncalled. for;"and - 

. . . « 4 - - T . P दैकेत - 

2. Regular Offices of such cells should be opened.at. the Sub.Divisional 
level andin the District Courtswhere there should 96 a whole time clerk to 

.dook after the work of these cells so that the_.peopl"e__,bedo_.nging .to_the class for 
W h','cfl’th'esc‘ cflefls have been enyisaged may’ ’}ap’p‘r‘__floa“c‘h‘ . पाक दी clérk,” place, their 

M"dwlf"ficulfie‘s‘,,be,‘f‘ore‘hlAlhim"_ and_ gét, proper legal “as‘s’las'lta“ ce. \_T‘h(e'flD.1str‘31‘“;ctw.'Sonc“ial 
- Welfare Officers should gontrol and supervise thesg “ce पी 80. 06 district evel रब.” “1011 7 h;-‘ Jatete, I AT RSN VA % g S पट: जि N OV ‘JII'h नि लगी District Attorreys as at -present’and gtthe:Sub, Ig, visional léyel 
“thié Tehsil' Weifare Officer should be tuade indharge of these gells. " = < 

« 

~N
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REMISSION OF GOVERNMENT L‘OANS' 

In order (0 better the ecoriomic 101 of persons beloniging to'the scheduled castes, the Committee recommends to the Government to consider (0९ disir- ab"flg'gf”" of takinp neces§ary steps for the reniission of Governmiént loans out- stahditigragainst stuch class of petsons upto a limif of 1५: 2,000/- 

IMPLAMENTATION OF _RECOMENDATIONS OF 
THE COMMITTEE 

Id ordet to’'make the Committee an effective instrument for saféguarding the intérests of the scheduled cdstes, the committee would be failing in'its duty, if it lack vigilance पा so far घड the implementatidn of 15 recomniéndations - न तु , 
are conderned; 

The Committee, therefore, impress upon पट Government t_he paramount néed of implerenting tHe varidus recommienddtions’ contained in its earlier eportsas also in the Fourth Report. 

-To achiéve the object in view the Coriimittee have laiddown a procedure for dealing with the implementation of its recommendations/observations which appear as Annexure P (the last) पा this Report  This procedure be followed by all the Adminitrative Sécretariss and Heads of Departments in the State strictly in letter ahd spurit, 

RELAXATION OF QUALIFICATIONS 

The Committee can not understand why vacancies should not 96 filled by candidates belonging to scheduled castes and scheduléd tribes through the Employment Exchanges. The Committee feel that 1t1s not desirablé that the appointifig duthorities are allowed to fill the vacancies reservéd for scheduled castes and scheduled tribes until the Government are satisfied that all efforts to secure persons belonging to scheduled castes and the scheduled tribes have been made. There should be an adequate machinery to find out the reasons for the non-availabilty of suitable candidates. The committee would suggest that if candidates whao have near enough the prescribed qualif Ication could be ob- tained they may be recruited and made fit for the Vari “us types of posts reserv- ed for.them, by giving them necessary training. In the case of posts requir- ing technical qualifications and experience the Committee consider that res. triction regarding experience should be removed. 
) 

The Committee are very mich pained to m'entio_n that the representation of scheduled castes and scheduled tribes in services is distrassingly low. The Committee recommend that special efforts should be made to increase their दा take in services. 

CONSIDERATION OF IMPORTANT POINTS RAISED DURING THE DISCUSSIONS WITH THE COMMITTEES OF KARNATAKA, MADHYA PRADESH AND RAJASTHAN ‘ 
... The '_Cp_"m':n‘_‘l"ft‘e"e“ cohsidered the impOrfant points rajged durfing the djs- cissions भरी पट sister Comfirttees of Karnataka, Madhya Pradésh and Rajas- than and desired that the following points may be included in the Report:—
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1 पाए Schemes formulated by the Haryana Government-with regard to 

the concessions given to the Harijans 1n the State, whether these 

schemes are implemented in to to or not. - 
.- 3 

2. Whether there is any scheme under consideration of the government 

to give subsidy to the members of the scheduled castes and scheduled 

tribes for the purchase of agricultural land ? 

3, Onmutual discussion, it was revealed that the Punjab Government 

supplies the books free of cost to the scheduled castes students from 

Ist to 10th class, and also gives free uniforms to all the students. 

It was also revealed that पा. Haryana only girl students are being 

given uniforms beside a stipend of Rs. 8/— only from 9th to 110 

class whereas in Punjab, teachers are specially appointed to teach + 

the students belonging to schedueld castes and scheduled .tribes. In 

Haryana no such facility 1s available. The Committee would like to 

know whether students both boys and girls of scheduled castes 

and scheduled tribes will be provided free uniforms and- stipends-at+ 

the enhanced rates from 1st to 11th class. % 

4 Separate Hostel for the Scheduled Castes boys and girls 1n the 

State. 
- 

Tt was revealed durmng the discussions with the Karnataka Committee 

that in Punjab there are separate hostels, exclusively meant for the girlstu- . 

dents of scheduled castes and scheduled tribes. Similarly 1t was pointed out 

by the Members of the Commuittee of the Rajasthan and Madhya Pradesh 

at the time of the meeting that books, meals and clothes and other facilities 

are provided to the students of the scheduled castes and scheduled tribes in 

Rajasthan and Madhya Pradesh. ’ o 
- 

The Commuittee would like to know from the Haryana Government whe- ' 

ther such type of factlities are likely to be given to the students of scheduled 

castes and Scheduled tribes in Haryana State also. 

5. Small and Cottage Industries. 

At the time of discussions with the members of the Karnatka Committee, 

it was pointed out whether there 15 any such scheme exclusively meant for फिट 

members of the scheduled castes and scheduled tribes 10 the State of Haryana* 

at present. 
.o K 

6. Reservation in promotion to class I and दा posts for Scheduled Castes and 

Scheduled Tribes in फिट State. ' - 3 - 

" At the time of mutual discussions with the members of the Commuttee, 

on Welfare of Scheduled Castes and Scheduled Tribes of Karnataka State, it’ 

was pointed out by the Chairman of the Karnataka Committee that thereis 

reservation in promotion for class I and II posts in the ‘Punjab .State. 

However, they desired to know whether this kind of reservation m promotion 

exists in Haryana also ? The representatives of the Department at that 

time pointed out that there 1s no such reservation 1n promotion n class I 

1I posts. The Committee would like to know 85 to whether the Government 

jntend to provide this. facility to the employees of Scheduled Castes and 

Scheduled Tribes in the State of Haryana or not ? ' g, सजग 
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7. Providing free passes for travelling in Haryana Roadways buses to scheduled castes and scheduled tribes students, 

At the time of discussions with the Karntatka Committee the Chajrman of the Karnataka State desired to know as to whether the students belonging to scheduled castes and scheduled tribes are given free passes for travelling not? The Departmental representative of the Haryana Government replied in the negative. The Commilteo would like to know as to whether this type of concession will be given in future to the students of scheduled castes and scheduled tribes (both boys and girls) ? 
8. It has been brought to the notice of the Committee that the facilities of Electricity and Water are being provided to the Harijan Bastis but there are certain notified area committees which have ignored the Harijan Bastis and no such facilities have been provided there. The Committee, therefore, recommend that such Harijan Bastis where these facilities are lacking be 

9. The Committee recommend that  the candidates belonging scheduled castes, called for interviews for the posts to be filled by the 

spent by them on Bus or Railway fare from their home village to the of Interview and back. 

10. It has been brought to the notice of the Committee that Govern- ment has acquired lands of Harijans for public purposes under the Land Acquisition Act. There are many Harijans who possess very small pieces of land and if that js acquired by the Government they become landless. With a view for saving them from uprooting, the Committee would suggest to the Government that some Act may be passed or amendments may be made n the existing Act to debar the Government from acquiring small holding of land owned by the Harijans. 

11. The Committee has also seen cases where the Poor Harijan sells his land to big land-lords due to domestic stringencles.r The Committee is of the opinion that the Government may amend the relevant Acts in such a way that no non Harijan person except the persons belon ging to scheduled castes may be entitled to purchase the land of Harijans 85 it 15 practised in the State of Rajasthan. The Committes also recommend that all surplys, nazul and evancee laid available in the State of Haryana should be allotted to the landless scheduled castes and scheduled tribgs agriculture labourers and tillers of the land, 
'
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ANNEXURE *A’ 
Comron Facility Workshops 

हर हैपीडा formation of Haryana State, 24 Coiimon Facility Workshops came 
he share of Haryana, 85 per details piven below. 

(A) Common Facility Workshops for Leather Tanning. 
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. Barwala (Distt. Hissar) 

. Ateli Nangal‘(Distt. Mohin@ergarh) 

Shahbad Markanda (Distt. Kurukshetra) 

Pundri. {(—do=) 

Kalron (Gharaunda) (Distt. Karnal) 

Common Facility Workshops for Light Englnecring and Carpentary. 

Naraingarh. (Distt. Ambala) 

Allawapur (Palwal) (Distt. Gurgaon) 

Nathin (Distt. Gurgaon) 

Pataudi (Distt. Gurgaon) 

Deghot (Hodel) (Distt. Gurgaon) 

Balerkha (Narwana) (Distt. Jind) 

Mundhal (Bhawani Khera) (Distt. Bhiwani) 

Bond Kalani(Dadri Block) (Distt. Bhiwani) 

Narnaund (Distt. Hissar) 

Dabra (Hissar-I) (Distt. Hissar) 

Jakhod Khera (Hissar-II) (Disth. Hissar) 

Tohana (Distt. Hissar) 

Bhatu (Fatehabad) (Distt. Hissar) v 

Kuksi (Distt. Mohindergarh) 

Jagrauli (Kanina) (Distt. Mohindergarh) 

Bawal (Distt. Mohindergarh) 

Gohana (Distt. Sonepat) 

Kalanaur (Distt. Rohtak) 

Akhari Madanpur (Nahar) (Distt. Rohtak) 

23
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2. These workshops were set up for the development of village and small 

industries, particularly in rural areas for the benefit of rural folk of all classes 
including Scheduled Castes/Scheduled Tribes and backward classes. The 
object of these workshops, was to.provide,training of artisens in the use of 
improved methods and tools of production, extension of financial assistance for 
working capital for the purchase of machinery and equipment etc. -Outof 
24 Common Facility Workshops, the three workshops which are functioning at 
Shahbad Markanda, Pundri (Both 1n District Kurukshetra) 'and Kairon 

(Gharaunda block) in Karnal district are for leather tanning and processing. 

The working of these 3 Workshops is different लिए that of other workshops due 
to lengthy period of production of particular type of leather. The remaining 

21 workshops were catering to the néeds of light engineering and carpentry. 
Those were providing facilities for maintenance, repair and overhauling of farm 

machinery and equipment etc. and also’ common facility service to rural 

artisans *o use sophisticated machinery not available. with them, at normal 
rates. Finished goods were also manufactured उप these workshops from the 

raw materials supplied by, Goverament/Panchayat Samiti. Training programme 

were also sfarted in these common ‘facility workshops which were rendering 

useful service in creating self-employment opportunity for the persons aspecially 

the member of scheduled castes/and rural backward classes, who were 

engaged in their specific trades.  There were no specific iinstructions of the 

Government to extend facilities to. any, particular section of rural society. 

Nevertheless efforts were made by the staff to benefit the weaker sections of 

the community. लत, 

हु («4 i . 'y ! 

3. Funds for running these workshops were provided by the development 

Department of the State Governmént. 'The Admiinistrative and- technical 
control of the day to day working of these workshops rests with the Develop- 

ment and Panchayat Officers "of the block concerned in which the workshops 
are situated. The technical ‘administration, of ;these common: facility work- 

shops, is however, with the Technical Expert (ME) of .the Industries Depart- 

ment Haryana. e "४ ' ' 
[P R , :.‘, .o el 

4. The Common Facility Workshops were not running on the commercial 
basis. As already clarified above,' these'‘provides common facility- services 
and training to rural people on nominal charges for all kinds of repairs and 

manufacturing work. More trades, like repairs of tractors and agricultural 
implements in the manufacture of Gobar-gas plants were 8150 introduced in 
these workshops. 1: iy 10 । .]ा' पा '' 

5. Asaresult of the decision of the State  Government' (Development 
Department), taken in the meeting held on 20th April, 1976, the 21 Common 

Facility Workshops of light Engineering and carpentry have been “closed and 

transferred to Haryana Agro-Industries Corporation alongwith staff, machitiery 

and buildings, so that they may run, these workshops.as farm centres in 

efficient manner. <t ' 
21 RS TR T O T पद. हुए 

At present only three Common Facility Workshops in.leather tanning at 
Shahbad Markanda, Pundri (both in Kurukshetra district) ‘and Kalron in 

Gharaunda block (District Karhal) are fusctioning ‘under the control of the 

Department. 
" 

T e 



s e mepn ——— e e = - 

- कि ANNEXURE का T 
Block Demonstration Parties T 

y are drawing Technical posting and guidan 
Haryana, 

are under the Administrative control of the Block Development and panchayat and disbursing officers of these parties The ०6 15 however, with the Deptt. of Industries, 

» 

The sanctioned stren rate of Rs. 30/~ P.M. is paid to the trainees, N . 

gth ofeach party 15 15 trainees and, stipend at the 

, 10 shoe making demostration partties with effect from 30.6.76 and the remai abolished w.e f. 31.10.76. Tt was also decided that staff rendered surplus 
would be absorbed in various corporations such’ 85 Haryana Harijan Kalyan Nigam, Haryana state Indl-Coop. Federation, Khadi Gram-Udyog Board and Handloom and Handicrafts corporation as well as by state Govt. o : 

. 
The 10 shoe making Demonstration from 30.6 76 and staff rendred s Kalyan Nigam and Haryana State Ind]. demonstration i i 

obsorbed 1n the Handloom and Handicrafts t Corporation. Thus the details of he abolished Demonstration parties 15 85 under ; T ' —_— 
_— — T Sr.  Block in which party Trade Duration of _Date of No. was working P course *"-closure . 

N 

पु प
ि
य
ा
 

- . - 

1 Assandh Shoe making ‘ 00९ कल्था ः "30 6 76 + 
. .. 

.- एप न ety o 
2 Mundlana —do— —do— —do— 
3 Ratia —do— —do— —do— 
4  Nuh 

—do— —do— —do— ?  Uchana —do— —do— —do— 

25
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6  Jatusana 
—do— —do— 

द
ा
 

7  Ferozepur Jhirka - —do— —do— —do— 

B Safidom 
—do—" —do— —do— 

9 Ladwa 
—do— -—-d.'o——,, —do— 

10 Madlanda —do— —do— —do=— 

11  Ganaur 
weaving —do— 31.10.76 

12 Nilokhesi_ —do— —do— —do= 

13 Beri Carpentary —do— —do— 

4 The remaining 8 demonstration arties as per details given below are 

still running. These parties could not be abolished as the Department could 

not absorb the staff rendered surplus on account of their closure. 

पु Block पा which working o Trade T Duration of course 

No. 

1 Chhachhrauli 
Soap 3 months 

2 Sonepat 
'——do-— ' —do— 

3 Rohtak 
—do— 

—do— 

4  Kaithal 
Hosiery 9 months 

§ Julana 
—do— . —do=—= 

6  Nilokhed —do— लि दि 

7  Ambala 
Mudha making 6 months 

g8  Bilaspur 
Bar making 3 me‘_nthfs 

1t is under the copsidcration of the Department that the staff rendered 

surptus be absorbed -against the vacant posts available in the Department till 

their revival, for which Development Department is being approached to 

transfer the budget of such Demonstration parties to Indystries Department. 



ANNEXURE-C 

Note on Rural Industrial Development Centre (RIDC) 
These centres were planned to be set up in rural Industrial Estates with one of the main ideas have to provide common facility services to the rural industrial units which would be set up in rural Industrial Estates, Besides 1t would also provide training to the ruralites. In the parficular trade” 85 the scheme of setting up of industries in rural industrial estates did not meet with much success, the object of providing common facilities services - obviously could not come to the expected level Further some of the centres , were also located at sites other than Rural Industrial Estates. Hence the _ object of providing common facility services had to be given a second place as compared to providing training facilities to the rural artisans in the centres. Initially rural artisans were being sponsored by the Block Develop- ment Officers stipend and o ther expenses 1n this connection were being pro- vided from block funds. As there was not enough coordination between the Develoment Department and the Industries Department this mode of spoansoring trainees by the - Block Development Organisation did not work satisfactorily ~ Keeping this in view the stiped and other expenditure needed in connection with imparting training 10 the ruralites was provided in the budget of the Industries Department. At the time of Re-organisation. of Haryana total number of Centres which came to the share of Haryana was 14.  Out of which 3 were closed and 4 were merged with Rural Artisansg Traiaing Centres which were catering to similar trade and located at the same place. During last year (1976-1977) one of the Centres (RIDC for Light Engineering and Carpentary at Rat) was transferred to Sports School Raj. At present six Centres are functioning in the State, particulars of which are giveti below :— 

Trade 
17 “Rural Industrial Development Centre Carpentary & Blacksmithy. -+ for Engg and Carpentary (Pinjore) 

" "Distt. Ambala. 
\a 

2. Rural  Industrial Development Leather Foot Wear. .- Centre for Leather Goods, Dabwali 
District Sirsa. 

3. Rural Industrial Development ! Weaving 
Centre for Weaving Bhiwani, - 
District Bhiwanj. 

4. Rural Industrial Development Hosiery 
.. Centre for Hosiery Goods Kishan- 
" pura District Panipat. 

§. Rural Industrial Development Hosiery 
Centre for Hosiery Charkhi Dadri, 

.- District Bhiwanj, ' 
. 
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6. Rural Industrial Development Leather Goods and Leather 
Centre for Leather Goods, Meham Foot Wear. 
District Rohtak. 

The duration of trajning for all the trades in these Centres is for a 
period of one year. As the field officers felt that there would be great demand 
for weavers in Bhiwdni .afea and as they requested that फिट duration of 
training would be condenced to six months and the intensive training would 
be provided within six months. This request was accepted to by 
Gove}fnm’en"ch' and theé duration of the course has been for the present reduced 
to six' months. 

The strength of trainees in each centre is 15 except in case of Rural 
Indistrial Development Centre for Hosiery Goods, Kishanpura District 
Patiipat where it is 20. During the training period stipend of Rs. 45/~ per 
ménsifn is being given. - 

. The number of pérsods belongirg to Scheduled Castes tiained in 
these centres during the last six’ years in given below पा 

Yeir  No. of Scheduled Caste No. एव total trainces passed out 
trainees passed out 

1971-72 42 68 
1972-73 39 62 

1973:74 46 75 
1974:75 47 80 

1975-76 32 72 

1976-77 29 51 

Note on Communl:ty Project Centres 

There are eight Community Project Centres under the permanent scheme 
functioning at different places in Haryana State with the strength of 15 trainees 

in each centre. The Primary objecttves of setting up of these centresis to 

provide training to the rural artisans in improved methods and better tech- 

nique by using the modern tools. The location and trade of the centre at: 

present are as under पा 

"छा Name of the Location Trade 

No. Centre 

1. Soap making training centre V. Babail (Karnal) 508] Making. 

. —do— V. Siswal (Hissar) ~do— 

3 Hide Flaying and Leather Y. Sadhaura (Ambala) Flaying and 

tanning centre Tanning of 
Leather 
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Sr. Name of the Centre Location Trade 
No. 

4, —do— V. Kurar (Karnal) Y——do— 

5. Foot wear making Training V. Chulkana (Sonepat) Shoe ‘making. 
Centre 

6. —do— V. Alewa (find) —do== . 
7. —do— V. Kaul (‘K’ur’uk'she't_'r‘\,a) —do— 

8. = do— V. Shekhupura (Karnal) —do— 
These Centres are peripetatic in nature and move from one place to 

another after comp'letlon'of training at one place for one year in Leather 
trade and three months in Soap trade. During the training period stipend 
at the rate of Rs 40/- to non-scheduled castes and Rs. 45/- to 
scheduled castes 1s also being provided. 

These Centres provide tramning to the Artisansat their door steps. 
This training help फ्रेंड artisans in improving their techniques and also help 
especially the younger generation to adopt different trades as a means of 
their livelihood  These Centres at different places are running in Haryana 
State witha view to provide techmical  training to the Artisans f'kor” (पूढ 
Development, of Industries in rural area. These Centres are not running on 
commercial basis but impart training to the rural artisans as such no income 
has been invisaged.' 

The number of persons belonging to weaker sections of ,society 
(Scheduled Caste) trained in these Centres during the last six years'is 
.given below :(— 

Year No. of Scheduled Caste Total No. of trainees 
trainees _passed out. Jassed out. 

1971-72 52 142 
1972-73 46 100 
1973-74 53 ' 100 
1974-75 27 116 
1975-76 70 155 
1976-77 59 112
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ANNEXURE ‘D’ 

_ _ Government held flaying and carcass utilisation centre Rewari and 
Hissar. 

The scheme of Hide Flaying and carcass utilisation centres was launched 
by the erstwhile Punjab Government during 1965. In the first instance a 
centre was set up at'Hissar in December, 1965 with the following objectives:— 

्ऐ To demonstrate the improved methods of Flaying curing so that 

" the carcasses could be put to better use. ' 

% ' (i1) To train artisans in no better ‘methods of carcass utilisation. 

, (पी) To show to the public the economics of carcass utilisation so 
that the interested entrepreneurs could know about the value 
recovery from carcasses and more organisations could come up 
for taking up such ventures. - 

This centre achieved the above objectives to some .extent. Accord- 
‘ingly three more centres were proposed. The centre at Rewari has already 
been setup and has started functioning during the year 1969-70. The setting 
.up of centres at Karnal and Rohtak has been kept in abeyance by the State 
Government for the time being. The main object of the centres at Rewail 
‘and Hissar is to give training to these interested in better methods of 
flaying and carcass utilisation. Training to scheduled castes in supervisory 
and skilled workers courses 1s also imparted in these centres. The sanc- 
tioned strength of trainees for supervisory and skilled workers courses is 
2 and 6 respectively. The duration of the course of training 15 4 months and 
.stipend of Rs. 50/- and Rs. 30/- per month respectively is being paid to the 
trainees. 

10,000 animals were processed during the last five years in these centres 
. and trnining to 20 persons in supervisory course and to 45 persons in skilled 

workers course was imparted. By products such as Hides, Tallow, Bone 
meal, Meal etc. worth Rs. 2,00,000 were produced and for Rs. 1,70,000/- 
were sold during the last five years i.e. upto 1976-77. 

Almost, all the beneficiaries under the scheme are scheduled castes. 
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ANNEXURE ‘E’ 

TANNING CENTRE 

. Government Industrial School, Rewari, on the recommendations of 
the visiting committee of All India Council for Technical Education (G.0o.1) 
was converted into Tanning Institute with the following three courses. 

() Diploma in Leather Technology (Tanning). 

(ii) Diploma in Footwear Technology. 

(ili) Certificate course in Footwear. 

The duratton of the above courses was 2 years each with an annual 
intake of 10, 15 and 10, trainees respectively. The Institute started function- 
g from July, 1966. 

The Tanning section was closed in 1969 on the observations of the 
working Group on Technical Education (G.0.1.) while discussing Fourth Five 
Year Plan and annual plan for 1969-70. The observations of the working 
Group were 85 under :(— 

“The employment in this field is very discouraging. The candidates 
trained at the three Diploma courses in Leather Technology at Kanpur. 
Jullundur and Agra are not finding employment nor there 15 demand for 
admission to these Institutions. In view of theseconditions, the working 
Group felt that there [5 no need for yet another centre in this field.” The 
Haryana State Industrial Development Corp. started experimental project 10 
the defunct Tannming Institute Money equal to depreciation of the building 
and machinery of the defunct Tanning Institute, Rewari used by them 
which amount has already been realised from the Corporation. 

The Industries Minister desired that it should be examined as to 
whether, a common facility centre could be set up 1n the Institute instead 
of shifting the machinery of the defunct Institute, Rewari to other places. 
Accordingly a study was made by the Deptt. keeping in view the large demand 
ofthe local tanners/traders it was considered that there was a good scope 
for the establishment of a common facility re-tanning and Finishing service 
centre at Rewari. This centre was started from the year 1976-77. 

Necessary steps are being taken to recruit the staff and purchase the 
addtional machinery required for छा purpose. The tanming work has been 
started recently and finishing and retanning is likely to start such after 
recriitment of additional staff and purchase of additional machinery under 
this scheme. Service facilities in tanning, retanning and finishing of sole 
leather and tanning leather will be given to the tanners/traders engaged in 
the industry- Beneficiaries will be given these services at a nominal charge. 

All the beneficiaries are likely to be scheduled castes. 
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ANNEXTURE ‘I’ 
List of Staff working in फिट Haryana State Small ‘Industries & Export 

- Gotporation Limited, Chandigarh. 

Sr. Name of-the post ‘Sanctioned “Posts No. of Remarks No. strength  actually  Scheduled N filled Castes ' 

1 2 3 -4 .5 न 

1." ‘General Manager (Raw . 
i , Material) " 1 1 —  Ondepytatign 

2. General Manager 
] "~ (Export) , 1 . On,depptation 

3: ‘General Manager 
(Marketing) 1 न — — 

4. -Senior*Export Pro- 
' motion ‘Officer 1 ~— — Qn.depuytatjon 

5. Accounts Executive ) 1 .1 —_ 
6  Chief Procurement 

Officer 1 1 —_ 
7. Assistant Manager 

(Marketing) 1 1 ’ न 
8. .. Export. Promotion ; 

Officer 1 21 _ 

9; लि Accounts . , Executives . 2 1 - 

10. Adnu'm'strati_ve Officer 1 1 — 

3. '>सुफ़्कुणां 8 Officer वि नल ' — 

12. . Procurement Officer .1 = — — 
13. _Sales Officer 1 1 - 
14.  Liaison Officer : 1 1 न 
15. Senior Auditor 1 1 — On deputation 
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1 2 3 4 ] 

16 Accounta‘nt‘_fi-*b—‘*h_\—————_—_—~ 
- 3 3 कि — One on 

deputation 

17. Company Secretary 1 न न Part time 

18. Manager Handicraft 1 — - I 

19.  Manager Handloom 1 न — 

20. Branch Manager 10 10 — 

21... 586 Depot Manager 3 3 — 

22.  Assistant/Accounts 
Assistants 21 15 — Three on 

' deputation 
23. Cashier i 1 — 

24.  Junior Accountant/ 
Junior Assistant 25 13 1B.C. Oneon - - deputation 

25.  Personal Assistant 1 1 — 

26. Stenographer (225-500) 1 ना — ] 

27.  Stenographer (160-400) 7 2 — On deputation: 
28.  Steno-typist 3 2 — 

29. Clerks 62 45 2 

30. Telex Operator 1 1 — 

31. Telephone Operator 1 1 — 

32.  Driver 4 4 — 

33. Machineman - - 1 — — 

34.  Daftri 1 ना — 

35. Peon 75 63 14 

36. Chowkidar ® 4 3 One ex- 
serviceman 

37. Sweeper 4 2 2
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" 2 3 4 5 6 

38. General Manager 
(Black Partridge) 
Haryana Emporijum. 3 3 — One on 

- .- deputation 

39. Assistant Manager, 
(Sales) 1 — — 

40. Manager (Black 
Partridge) Haryana 
Emporium 3 3 — 

41. 58165 Supervisor 4 1 — 

42,  Accountants (225-500) 3 1 — 

43. 'Senior Sales Girls 1 — — 

44. Sales Girls 15 11 — 

45. Salesmen 3 2 — 

46,  Cashier (160-400) 1~ 1 — 

47. Sales Assistants 2 2 —_ 

48. Junior Accountant- 
cum-Cashier 4 4 — 

49, Clerk-cum-Cashier 2 2 — 

50. Packer/Attendent 17 15 6 

51. Assistant Salesmen 2 2 — 

52. Gatekeeper-cum- 
Darban 1 — —_ 

53. Store-keeper 2 2 — 

54. Electrical/Air-Condi- 
tioning Attendent 2 1 — 

55. Salesman 2 1 - 

56. Leather Development 
Inspector 2 2 — 

57. Lady Manager 1 1 —_ 

58, Lady Technician 2 1 -



35 

2 4 5 6 

59. 'Assistant Lady 
Technician 2 — _ 

60. Artist 1 — 

61l. Lady Attendent L ना - 

. 8d/- 

Executive (Administration), - 
for Managing Director.
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Statemrent showing the-sanctioned- किए55' :-Personsiir position incloding- those 
Haryana State Industrial Development 

NSr. Name of the post i vSanctioned StrengTth - 
o. —_ e 

Admini- Project Misc. पता. Acco- 
stration Area unts 

1 2 3 4 5 6 7 

I. Technical Adviser (E) —_ 1 ना - बा, 

' 2. Technical Adviser (M) - — 1 —_ — पे 

3. Financial Adviser . — —_— —_ — 1]. 

4. Technical Adviser (C) — 1 — —_ . — 

5. Director, E.-T.D.L. ना 1 — —_ — 

6. Secretary 1 —_ - — नए 

7. Publicity Manager . न --ृ 1 एन 

8. 58165 Tax Adviser — — 1 —_— असर 

9. Administrative Officer 1 — — जा = ) 

10. Executive Engineer — न — 1 = 

11. Deputy Secretary 1 _— — — - s 

12. Admn. Economic Executive — — — 1 लिन 

13. Publicity Officer — — 7 1 — - 

14. Accounts Executive — — जा — -1 

15. Assistant Secretary 1 — _— e न 

16. Asstt. Project Officer (M) — 1 — — —_ 

17. 551. Project Officer (T) —_ 1 — — — 

18, Asstt. Project Officer (छा) — 1 न” - = 

19. Asstt. Project Officer (E) — 2 — —_— = 

20. Asstt. Project Officer (C) — 1 — — — 

21. Asstt. Project Officer (G)  — 1 - = = 
22. Sub-Divisional Engineer — — — 4 - — 

(Civil)



—en न - न. ४ नस - - . - 1 - - - - 

belongiug to’ Scheduled Castes, Exservicemen & Backward Classes in the 
‘Corporation Ttd.;,As-on 30-11-1977. - 

No. of persons in position belong- 
ing to Scheduled Castes, Ex-servicemen 

Actually filled up - 1 & Backward Classes 

Admn. Pro- Misc;  Indl - Acc- - Schedu- .Ex-service- Backward 
ject Area unts led Caste men Classes 

8 9 10 11 12 13 14 15 

—_ 1 — —_— —_— — —_— —_— 

—_ 1 — _ = —_ —_ — 

! 

—— | है वि कान, —— — — — 3 

1 -- —_ R — —_ —_— —_ 

—_ न 1 —_ — — —_ न 

1 -- — — -- -- —_— — 

-_ - — 1 — न 1 — 

—_ = -- 1 -- -- . et 

—_ = 1 —_— - -- — — 

_ - - — 1 —_ — — 

= 1 - —_ - — — o 

— l — —— — L] P—— — 

— l — — — — — — -t 

e 1 — —_ गण भा भ —t '—; 

— — — 3 —_— — [}



Logy v v 02 - 3] 4 5. 65\_““—_‘_%% T 
ः = TTTE T 

-23.... Asstt. Accounts Officer — — - 1. = 

240 Section Officer - 1 1 — 1 — 
25 ' ट०फाफथणफ Assistant 1 ना न ला — 

26. .लडवा Assistant (designated — — — 1, नकाप, as Law Officer) 

27. PS/MD 1 — — - —_ 

28. Sehior Accountants —_ — — — 2 
29. Accountant — — — 1 1 
30. Stenographers ] 1 1 —_ 2, 2 

31, Asstt, Section Officer — 1 — 1 - 
32. Sectional Officer - - —_ — 8. — 
33. Assistants 1 3 —_ —_ — 

34. Draftsman -- 1 — - L 
35, Junior Technical Asstt. (M) — 1 — —_ जा 
36. _Ju.ni-or Technical Asstt. (E) - 1 — - = 
37. Store-cum-purchase Asstt. — 1 — — — 
38. Cashier e —_ — —_ - 1. 

39, Steno-typists 1 5 2. -_.. लि 

40. Technicians - था 3 — —_— न 

41. Mechanic — 2 — — - 

42, C’_I.erks-typists _ - 1 6 6 2 

43. ए७००फपं०पांड-ट्प्राप-लहुद008 — न 1 --: —_— . operator ‘ 

44, Patwari — — _ 1 - 
45. एक्ट ) 2 1 —_ 1 — 
46. Turbine Pump Operator — —_— — 5 — 

47. Peon-cum-chowkidar — — 11 15 -— 

48, Swecper 1 — — — —
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_ o - ANNEXURE शा 
- 

(ये 

HARYANA -FINANCIAL -CORPORATION, —CHANBIGARH 

Statement of sanctioned strength as on 30th November, 1977. 

, 3. Nime of the tategory T Sanctioned” ~  Staffin No. of - 

No. .. - . strength of . position  ..scheduled 
various cate-  as on castes 
gories of staff  30-11-77 
as on 30-11-77 

1 2 3 '3 4 . 5 

1. General Manager. - 1 . 1-. —_ 

2. .Sccreta~ry मद —. ~d 1- — 

3. .Addl. Secretary. b | 1 - —_— 

4, .Senior Accountant. 1 1- i न 

5. .Senior Field Officer - 1 - 1 i न 

6. .Accountants/Chartered - - .- - - 
Accountants/Manager 9 5 न 

7. F-ina'ncial Appraiser ) 3 2 न 

Technical (00७18 ः 6 ) 4 7 — 

9. Assistant Accountants 15 क्र . _ 

10. S“ta.tlstlcxan R ही ) 1. ) _: 

11. \M—qarket Analqy_sts 2 2 __1 

12. Technical Inspector 1 Z I 

13. 1०281 है 555125/8.55518015. 25 24 ह 2 

14. Senior Clerk/Junior Clerk/typist 53 50- 3 

15. .Steno—1I . - 5 : 4- = 

16. .Steno—II 14 10 - . 

17. Jamadar-cum-Caretaker - 1 1 ले. न 

18. Driver 2 2-- —
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1 2 3 . 4 __ -8 

19. Daftri-cum-Gestetner operator 1 1 —_ 
\ ' o . v - 

20. Daftri 1 1 न 

<2 Pdon v T - v , + et 20 W ८. ८: ८... 5 - 

22. Chowkidar " नि यु 3 1 
23. जि : ' 1 ना — 

24. Sweeper 1 1 R 

1674+ 145* TS 

*This is inclusive of the staff working on temporary basis. 
e - 

**This does mnot include strength sanctioned under reorganisation scheme which is yet to be implemented. - - 

Sd/— - Sdf— 

Senior Accountant Addl. ,Secretary 

P -
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e e ANNEXURE IV - - oo e o 
HARYANA STATE. HANDLOOM & HANDICRAFTS CORPORATION R —— - LTD., CHANDIGARH, . — .. - 

T H लि ; त दल, e 1. उ,पकीकर | S 
Position as it stood on 30-11-77 

.- 1 1 यू ही L 

5."  Name of the post . Sanctioned Posts actu- No. of :.- Remarks 
Noi. दर 7 घ्हण्डणा ally filled SC/B.C दर ro 

1 - 2 - 3 4 5४6 ot 

e vyt चल 1. General Manager 1 1 — 

i 2 S*ecy-cum‘-AMcc_ounts Oflic'e‘r E 1 1 — 

3. Administrative Officer 1 ] — - 

4. Marketing Managerfl T lr v o ! व 

's.” Designer T T S ; 
6. P\roject Manager 1 — — 

7. Textile Expert 1 1 ना 

8. Dy. Techn‘ical Expert 1 1. — 

9. Accounts Officers 2 T e गए 

10. Projecvt 0ट्डा 1 o ) '—'A ~ — 

11. Development Officers 8 7 — 

12. Private Secretaries 2 1 — 

13. Sr. Scale Stenographers 2 1 — 

14. Jr. Scale Stenographers 6 — ना 

15. Manager 1 1 — 

16. Manager-cum-Accountants 16 11 1 (B.C) 

17. Accountant 1 1 ना 

18. Accountant-cum-Store Incharge 1 1 — 

19, Jr. Acctts, 2 2 — 

20. Cashier 1 ला ना 

 र्र Cashier 1 1 — 
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39a. 

39७, 

Sales girls/Sales men 

Clerks 

Drivers 

Peons 

Chowkidars 

Peon-cum-Chowkidars 

Handloom Inspectors 

Dyer 

Demonstrator 

Weaving Masters 

Instructors 

Expert Weavers 

Legal Adviser 

Mali ’ 
Sweeper 

Attendants 

Godown Asstt. 

Helpers 

Asstt. Marketing Manager 

Salesman-cum-Cashier 

1 (SC) 

2 (6० > 

3 (SC) 
2(BC) _ 

1 1 — 
1 (ST) 
2(SC)1(BC) - 

3... 3 150 
5(50 1 (80) 

1 — 

1 1 — 

1 1 1(SC) 

3 1 1(SC) 

8 

5 - f 

1 ' 
- — Stand advertised. 

1J 

To (M&D) Organisation ) . 

Production Superviser 

Weaving Master 

Inspector-cum-Demonstrator 

Supervisor 

Instructor 

Asstt-cum-Acctts. 

Head weaver 

Yarn Distributor 

Handloom Mechanic 

. -Finisher कि
 

e
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» W = 

Dyer 

Designer - 

Steno-typist 

Clerks/ 

Expert weavers 

Dyer-cum-Painter 

Card Cutter 

Cloth checker 

Bobbin winder 

. - Sample weaver 

Sizing Asstt. 

.+ Packer 

Chowkidar 

Waterman 

Peons 

Carpet Designer 

Technician 

Clerk - - H
H
H
O
\
M
U
”
’
—
‘
H
H
H
H
)
—
I
)
—
A
M
\
’
"
)
—
‘
H
 

E4 

1 (5.0) 
1(5.0) 

H
H
H
O
\
"
N
H
H
H
H
M
H
H
M
G
\
H
p
—
H
 

Institute of Designs for H/Crafts, Chd. 

Asstt. Directors 

Technicians 

Asstt.-cum-Acctt. 

Photographer 

Block Maker 

Clerks 

Peon-cum-Laboratory Atten- 
dant - - 

Chowkidar 

2 

5 

1 

1 

1 

2 

2 लिन 

5 2 (5.0.) 
1 1(B.C) 
1 — 

1 1(B.C.) 
2 

w
 —_— 

1 1(B.C) 

_ Sd/- 

GENERAL MANAGER 
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- ANNEXURE V - 
“कब 
Class Category of post Sanctioned Number of postsfield -% of S.€. 

] - strength = on the filled 
Total Others S.C. posts 

1 2 ] 3 \ 4 .5 6 7 

Class-I Joint Directors 2 1 1 - = 
Deputy Diréctor 2 1 i a - 

" Technical Expert(C.E) 1 1 1 — — 

Technical Expert 1 1 1 = _ 
M. E.) 

Technical Expert 1 — — — — 
(Electrical) : 

Technical Expert 1 —_ —_ —_— न 
(Textiles) 

Deputy Director 1 — न -- — 
(Technical) 

State Geologist ! — — न — 

Sr. Geologist 1 न — — न 

Mining Engineer 1 1 1 —_— — 

Junior Geologist ~2 2 2 — — 

Director Design  — 1 - — — — 

Textile Officer -- 1 — — L न 
(Design) 

Controller W. & M. 1 — — — — 

Chief Inspector of 1 —_ s — न 
Boilers . . ८ __ 

Dy . Director 2 — — न न 

Technical Specialist 1 —_ — — 

ः ः - My 
Total : 21 7 7 - — 

Clas‘s-_I.I Dep_u<ty Dira"ector/ 4\ 8 6 6 <- —_ 
. Project Officer  7* . . > 

-~ Asstt. DireCtors/ 18 : 16 16 — न 
लि Distt. Industries  ; - 

Officers ° - 

" ADI.Os./Dev. Offi- 15 ' 11 11 - — — 
cers/I.P,Os.
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Asstt. Geologist 

Asstt. Chemist 

Asstt. Mining Engineer - 

CL. & M.O. 

M'i_ning Officers 

A"ss»tt. Director Designs 

Dy. Chief Inspector of 
Boilers 

Inspector of Boilers 

Sr. -Technical Officer 

Senior Supdt. 

Supdt. (Q.M.C)) 

Survey cum Planning 
Officer 

Planning cum Survey 
Officer 

Technical Specialist 

Technical Officer 

Supdt. (R.I.D.C.) - 

Development Officer 
(Leather) 

Supdt. (Hars.) - 

Total : 

Class-IIT Head Assistant 
(now designated as. 
Dy. Superintendents) 

Legal Assistant 

Assistants 

Statistical Asstt. 

Auditor 

Accountant 

D/Man 

N
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2. 3 4 5 & 7 \ 

Librarian 1 1 1 — ना 

(एण्ण्फृण॑ण ०्पाण D/Man 2 न _ = — ' 

Senior. Auditor 1 1 1 ना न 

Restorer 2 2 2 ना न 

Gestetner Operator 1 1 1 - - 

Technical Asstt. 3 1 1 . = — 

Supervisor . 1 — = — — 

Chemical Assistant 2 1 1 न न 

Surveyor 3 3 3 — - 
D/Man 2 2 2 - = 

_ Drilling Assistant 4 4 3 1. 25% 
Mechanic 2 2 1 1 50% 

Compressor Operator 1 ना — पा —_ 

Lab. Assisstant 2 2 1 1 50% 

Section cutter 1 1 1 - —_— 

Rig Man 8 3 3 न न 

Heavy Truck Driver 2 2 1 1 50¢; 

. Tractor Driver 1 न” —_ ना ना 

" Driver 22 20 19 1 5% . 
Carpenter 1 - न — — 

Senior Scale Steno- 7 7 7 ला न 
grapher i 

Junior Scale Steno- 13 11 11 — — 
grapher ‘ 

Clerk _ 217 184 156 28 15.229; 

Inspector of Industries 55 55 52 3 545% 

Manager Industrial 8 8 7 1 12.5% 
Estate 

BLEO. - 69 61 6 - -- 
" Assistant-cum- 31 31 27 4  12.88% 

Accountant _ _ . 

Mining Inspector 4 4 3 1 25.00% 

"~ Loan Acctt. 11 It. 1@ I 9.09%
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* ट् 3 5... 6- 

~  Accountant ! 3 3 2... 1. 33y 

' Stend typist 39 32 31 1 3.13% 

" 7 Technician 13 12 T 5 41.66% 

Asstt, Techniclan - 12 12 6 6 50 % 

" Demonstrator 3 3 2 1 333% 

Instructor 6 5 3 2 409, 

Principal 1 1 — 1 1009 

Mechanic 1 1 — 1 100%; 

Drawing Master 1 न न — — 

" Tanning Mistry 1 1 — 1 100% 

- Currier 1 — — — — 

1 - Flasher -1 1 — 1 100% 

" Supervisor 2 2 1 1 50% 

- Master Flayer 2 1 — 1 100% 

Boilerman 1 1 — 1 100%; 

Shoe Mistri- 2 1 — 1 100% 

" Mistri 1 1 — 1... 100% 

Leather Designer 1 — — — — 

" Leather Technician - 2 1 — 1 100% 

Flayer - 2 2 — 2 100% 

Economic — 8 5 5 -- न 

Investigator , 

Assistant Co“ntroller 2 ( 1 1 — — 

«८. (W EM) 
. Inspector (W. & 3.) 16 16 15 1 625% 

Equipment Repairer 1 1 1 —_ — 

Mannual Assistant- 17 157 - 12. 3 - 20% 

Head Clerk , 1 . 1 —_ 1 100% 

N .~ Designer  _ - 1 —_ —_— — _— 

Superintendent 2 -~ न न — 

H.T.C) | . - 

.+ - ~ Technical Officer (III) 3 2 2 — s
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1 2 3 4 5 6 1 

Jnnior Technical 19 12 12 — न 
Assistant 

Inspector (Q.M.C.) 17 12 10 2 16.66% 

D/Man 3 2 2 - न 

Electrician 2 1 1 — —_ 

Operator 26 11 10 1 9% 

Assistant Operator 1 1 1 — — 

Skilled Worker 11 7 4 3 4286y 

Mechanic-cum-Fitter 1 1 1 न” — 

Lab. Asstt. 9 7 7 —_— - 

Foreman-Cum- 7 s 5 — — 
Supervisor 

Foreman 1 — — — — 

Senior Technician 13 5 5 — — 

Asstt. Supdt. 3 3 2 1 331% 

Head Clerk 1 1 1 — — 

Time Keeper 3 2 2 — — 

Grand Total Class III: 820 688 603 85 12.3% 

Class-1V Jamadar 1 1 1 — — 

1 1 1 
Daftri S 8 S — 

2] 2) 2] 

Lab. Boy 5 3 2 1 — 

Peon 160 143 96 47 — 

Chowkidar 41 136 20 16 — 

Lab. Attendant 2 1 1 — - 

Waterman 1 1 —_ 1 — 

/
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2 3 "4 5 6 

Cleaner : 2 1 1 — 
2 2 2 — 

Technical Bearer | 1 1 न” 

Workshop Attendant - 1 * 1 1 — 

Helper 5 3 3 ना 

Process Server 14 14 7 7 

Mining Guard 20 15 12 3 

Mali 1 1 1 ला 

Sampler 1 —_— न — 

Watch and W‘ard 1 1 1 — 

Grand Total 261 227 152 75 
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¢ ANNEXURE ‘C’ to 'PARA IV-(j) 

Statement showing th'e_ percentage of member of scheduled’ 2astésin- 

Ttrigation Departmerit (1977-78). - 

Year  Total No. of employees .  Total No. of schediled * Percentage. 
(Class L IL, III & 1६४] “ " castes employees. 

“(Class I, 1L, 1IT & vy~ R 
_ s Lo ¢ 

1977-78 10284 ! 1505 .. 15% 

=
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-Annexyre ‘D’ to Para IV (व) - . कि 

Statement showing the percentage ,of member of.scheduled castes (Class-wise) 
in -Irrigation Department (1977+78) 

Year Total No. of B Total Nos. of ) Percentage 
) employees, . scheduled caste , | - 

' - B employees . | 

1977-78 Class I 242 Class1 — Class1 — 
d II 530 I 16+ :; Ir 39 

पा 5396 पा 476 . I 9y 
\ IV 4116 IV 1016 IV 25%
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Annexure ‘D’-1 to Para IV (l'l") 

Statement showing the percentage of members of scheduled castes 
Irrigation Department 

(CATEGORY-WISE) 

Year  Total category-wise Posts  Held by Percentlagc 
No of posts 7 scheduled o 

castes ‘ 

Class I 

1977-78 Engineer-in-Chief 1 न —_ 

Chief Engineer 11 — -— 

Superintending Engineer. 45 —_ —_ 

Executive Engineer 183 ~ —_ 

Assistant Executive Engineer 2 — - 

Class 1I - 

1. Sub Divisional Officer 510 12 297 
2.. Deputy Collector 20 r 5%7 

3. Superintendent 10 3 30 

Class पा ) 
1. Deputy Superintendent 6 — न 
2. Assistant. - ’ 89 10 11.25% 
3. Legal Assistant ं 4 न — 

4. Circle Superinten“'d‘ent 22 न —_— ) 

5. S-uperm‘tendent/S‘.A.S. ) 2 न — 

6. ‘R_estorer ) - 3 - - कल 

7. Senior Scale Stefiographer 8 — — 
8. Head Signaller ~ - 2 -_ व 
9.- S‘pecial Foremah s 3 — -— 

10, Surveyor ह * 7
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1 2 '3 4 5 
T et —— रास 

11. Assistant Foreman 10 — = 

12. Head Clerk /. 96° 7 7.30% 
713. Circlé Stenographer ~ T 85 2 3% _ 

14 C'mlrcle Head Drafisman“w' 23 न” — 

15. Divisional Head Draftsman 94 4 3% 
16. Accounts” Clerk 213 17 8% 
17. Sub-Divisional Clerk 413 34 99६ 
18: Clerk पा 861 124 15% 

19: Steno-typist 147 13 9% 

20: -Draftsmen ही 200° 10° 5% 

21: Tracer - L 244 38 16% 

22: Sectional Officer - - 1426 -7 6% 
23. Reader —_ — — 

24. .:Kanungo o v 6 1 17% 

25..Irrigation Booking Clerk 1390 145 11% 
26. Accountant ; . 9 2 235 

27. Zilledar 114 4 - 

28. Head Revenue Clerk N 16 —_ न 

29. 2556 5521 Clerk 8 न — 

30. Revenue Clerk _ 87 8 10% 

31, Assistant Revenue Clerk .- 154 11 8% . 

32. _&0फाथ्यापि(्ड Irrigation Booking Clerk 70 2 3% 

33. Signaller ~ 124 6 .S% , 

34. Apprentice Signaller 9 न - 

35. Assistant Surgeon - ना —_ 

36. Divisional Accountant . 50 1 2%, 

1 — —_ 37, Dispensor 
दर <>



——m एप _— = 

1 2 3 4 5 

38. Foreman Miscellaneous 2 — — 

39. Foreman Heavy 11 —_ न 

40, Pump Driver 48 7 15% 

41, Candidates Zilledar — न — 

42. Junior Auditor 3 349 

Class IV 

1. Telephone Attendant 36 3 9% - 

2. Daftri 22 1 59 

3. Zamadar Peon - 14 2 15% 
4. Peon 1177 169 15% 

5. Chowkidar 98 24 24% 

6. Sweeper - 90 80 89% 

7. Sweeper-cum-Chowkidar 199 182 92% 

8. Daffedar 147 24 17% 
9. Barkandaz 375 62 17% 

10. Dak Runner 194 39 21% 

11. Mali 14 —_ —_ 

12. Mate 99 11 12% 

13. Artificer 45 7 16 % 

14, Jeep Driver 29 — — 

15. Mali-cum-Chowkidar 106 10 - 102 

16. Gauge Reader 279 33 12% 

17". Regulation Beldar 550 54 10% 
18. Canal Potrol 1022 324 32% 

19. Hospital Cooli 9 —_ — 

20. Hospital Sweeper 7 7 100 

21. Cleaner 3 1
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पे पृ S A ० 2 > s 3 R 

22. - Gauge Mate ) 200 - 

23... Regulation Zamadar _, 23 

24, - Chargeman \ 15 

25. Earthwork. Mistri s 10 

26.. T. Mate - - 19 

27. H. Chowkidar . — 

28.  Beldar * s 392 

2.9"’ . Office Chowkidar - 1 

30: , Operator D/Line Dozer ; 10 

31 . Supervisor n < - 8 

33, सीट * " 4 

33. - Gate Keepere . 1 

34,  Hammer Man, oo L 

35; - Electrician _ Tay 2 

36: Truck Driver रुप 8 

37": ~-Operator -- s 7 

38. Work Mistri . 4 

39४ न Boatman Zamadar ¢, 1 

40.. - Phottedar - 2y, 1 

41. Chainmen _ _ N 3 

42: . Store Keeper -, 4 

& ६५६ 
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¢ ८ APPENDIX “A” 

Copy of letter No. 2812-2GSI-76/11578, dated the 5th May, 1976 from 
the Chief Sécrétary to Governmért, Harydna, addressed to all the Heads 
of Departments etc. etc . 

Subject . Reservation of Posts for Scheduled Castes, Backward Classes and 

Ex-servicemen under फिट services of Haryana State. ' 

Sir, 

I am directed to address you on the subject noted above and to say that 
the State Government has revieswed the existing policy of Reservation for Ex- 
servicemen and persons belonging to Scheduled Casts and Backward Classes 
in the services of the Haryana Government and has decided as follows :— 

(i) Separate rosters for direct recruitment and promotion 85 laid down 
in the erstwhile Punjab Government letter No. 2360-4 WGI-64/ 
4860, dated the 24th March, 1964, and Haryana Government 
letter No. 5874-SWI-71/21351-413, dated the 10th December, 1971 
should be done away with and a single combmed roster should be 
maintained both for direct recruttment and for promotion. Each 
year of recruitment 15 to be considered separately by 11861 and a 
fresh roster should be prepared for each calendar year. If there 
are only two permanent posts to be filled in a particular calendar 
year, then only one vacancy should be treated as reserved. If 
there is only one post to be filled in a calendar year, it hasto be 
treated as un-reserved, irrespective of the fact that it occurs in the 
Model roster at a point of reservation. 

(i1) Henceforth, 10 8 block of 100 posts, the following posts should be 
reserved for Ex-servicemen and persons belonging to Scheduled 
Castes and Backward Classes 

(a) For persons belonging to Scheduled Castes. 

(for promotion to Class III and IV class posts on the basis 
selection from a slab of 3 officials and direct recruitment to 
all classes or posts.) 

4-3-14-28-34-38-42-50-54-58-64-68-74-78-84-88-92 and 100. 

(b) For persons belonging to Backward Classes. 

(for promotion to Class TII and (1855 IV posts on the basis of 
selection froni a slab of 8 officials and direct recruitment to all 
classes of posts ) 

46 and 96.



(iii) 
P 

(iv) 

(सं) - 
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(¢) For Ex-servicemen (for.direct recruitment to Class पा and Clas’ 
IV posts.) 
S e T ' छा T 

2-6-10-12-16-20-22-26-30-32-36-40-44-48-52-56-60-62-66-70-72-76 
80-82-86-90-94 and 98. 

' \ 

When a requisition for the reserved posts, in accordance with sub- 
para हो) above 15 sent to the Haryana Public Service Commission/ 
Subordinate Services Selection Board, it shall advertisé the same. 
If as a result of this advertisement suitable candidates for the re- 
sesved posts are not available, then these posts shall be re-advertised 
immediately by the Haryana Public Service Commission/Subordi- 
nate Services Selection Board, as the case may be, without await- 
ing a further reference from the concerned Department. If 
surtable condidates are ndt available even on the basis of the 
second advertisement then the Commission/Board shall immediate- 
Iy re-advertise the post for the third time indicating therein that 
if candidates belonging to the reserved categories are not avail- 
able, the posts shall be filled by candidates belonging to the general 
category. This process shall be completed by the Commission/ 
Board in the shortest possible time so that the reserved posts may 
not remain vacant for an unnecessarily long period. In respect of 
the posts on which experts are to be appointed, if suitable candi- 
dates are not available on the basis of the first advertisement, the 
Commission/Board shall re-advertise the post immediately for the 
second timz indicating therein that, if candidates belonging to re- 
served categories are not available, the posts shall be filled by 

-candidates belonging to general category. - The Commission/ 
Board shall keep the concerned department informed of these 
advertisements, ' * 

Unfilled reserved posts shall be carried forward for a maximum of 
two years subject to the condition that this should not result in 
more than 50 %, reservation during any year, or on any particular : 
occasion. 

_In erstwhile Punjab Government letter No. 2360-4WGI-64/4860, 
dated the 24th March, 1964 and Haryana Government letter No. 
5874-SWI-71/21351-413, dated the 10th December, 1971, reserved 
posts have -been shown in a Block of 100 posts. Itis not clear (0 
various Departments whether reservationis to be given against 
the-sanctioned number of posts or against vacancies occuring against 
sanctioned posts. For example, 8 post may fall vacant a number 
of times if the person appointed -against, 1t is promoted, retired, 
proceeds on leave, goes on deputation etc. It means that the 

- ‘same 0०5 may fall-vacant 8 number of times. Ithas now been 
decided that reservation should bc given against permanent posts 
only. - . ] . 

All instruction issued from time to time jn this behalf shall, however, 
५.. continue to remain 1n force subject to above modifications, The 
modifizd instructions shall come 1nto effect forthwith It should 
however, be ensure that the reservation made on the basLs of the 
previous palicy and the reservations which shall now be made 

S
 
e
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does not exceed 50% of the total number available pcrmancnt' 
posts to be filled in during the year 1976, i.e. from 1st January, 
1976 to 31st December, 1976 

(vii) These instructions should be brought to the notice of all the 
officers working under you for strict compliance. Receipt of this 
communication may kindly be acknowledged. 

Yours faithfully. 

Sd/- 

Deputy Secretary General Administetation, 
for Chief Secretary to Government, Haryana,
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